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Pay 25,000 to all
84 students: Court
RABINDRA NATH
CHOUDHURY
RAIPUR, ALG 21

The Chhattisgarh hi
court has directed tﬂ
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a5 000 each o & students
who wers !-I!':I"I'll!d
solled m

their school
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B Khanpur
?ﬂﬂ Ell-ﬁtlﬁﬁ!fhi;
state were served a mid-
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on July
The Chhattisgarh high
court took £U0 motu oog-
nizance of the matber
treating it as a plea and
a report from the
SEE povernient,
Dismissing the state’s
arpument that the stu-
dents were adminlstered
thiree doses of antl-rabies
vaceines and were found
o b m :mr a subse-
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high court comprisi
Chiefl Juostice
Sinha and Justice Bibha
Dty Gurg directsd the
iﬁm m;ll to pay

& compensation amo-
it within a month.

As per the mr.nl
re ﬂlﬂ'll
(SHG) Iﬂ'ﬂlﬂrﬁd the
m meal and sarved
it to stidents in the
achool. Students noticed
the food was solled by a
dog and the mat-
ter to the school authori-
thes who had ordered the
SHG not o serve the food
to the students,



